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(c) About twenty, subject to build-
up of reguired minimum registered
demand for telephones at each of the
proposed exchanges, technical feasi-
bility and financial viability, The es-
timated cost wil] be known at the
time of prepalatmn of es‘umates
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Criterion fo, telephone on prierity

1293. SHRI K. C. SEBASTIAN:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) what is the criterion in giving
priority for sanctioning telephone
connections; and

(b) whether Government propose
to include members of Local Bodies

in the list of persons who are
entitled for priority telephone con-
nections?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL): (a)
Telephone connections can be sanec-
tioned on priority for FEmbassies,
Foreign Missions, Foreign Exchange
Barners, Newspapers, Small Scale
Industries, Doctors, Accredited
Correspondents, Members of Parlia-
ment and State Legislatures, Senior
Retired Government Officers and in
other deserving cases on individual
merits. Telephone connections can
also be sanctioned on priority on
traffic and technical considerations,
such as in cases of Private Branch
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